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_ To
Jr The Ld. Principal District 8: Sessions Judge (HQs}. Ccntml. THC

. The Ld. Principal District & Sessions Judge, New Delhi. PHC

. The Ld. Principal District 8: Sessions Judge. South-West, Dwarkn
. The Ld. Principal District 8: Sessions Judge. West. THC
. The Ld. Principal District 8'. Sessions Judge. East, KKD

6. The Lil. Principal District & Sessions Judge. South. Saket
7. The Ld. Principal District 8: Sessions Judge. Shahdara. KKD
R. The l.tt. Principal District 8:. Sessions Judge, Nortlt-West. Rohini
9. The Ld. Principal District 8: Sessions-cum-Special Judge (PC Act] (FBI). RADC
l0. The Ld. Principal District &'. Sessions Judge, South-East. Sahel
I l. The Ld. Principal District 8:. Sessions Judge, North-East, KKD
I2. Tltc Ld. Principal District & Sessions Judge, Nurtlt. Rohini

'\.Il§'-Alf-I

Suh.: Orientation Course on Different Dimensions of Cylier Crimes for lvlixed Group ol'
DHJS 8: DJS Officers.

Respected MudnmlSir, _

As. per the approved Training Ualctttlar 2024. the Delhi Judicial Academy shall he
conducting a ‘Orientation Course on Differ-ant Dimensions of Cyher Crimes for Mixed
Group‘ for DIIJS & DJS Otlicers on 23"‘ November, 2024 at the Delhi Judicial Academy.

The nomination list ol‘ Judicial Officcrs for the aforesaid pro;_u'a1nmcs is enclosed as
Aunexure ‘A’.

It is requested that nontittatcd Judicial Ofiiccrs posted in your distnct may kindly be
connnunicated about their nomination in the aforesaid programmes through your good oflicc.

ln case an Officcr requires exemption from attending the Programme. he/she may move
their application in advance tin-ouglt the concerned Ld. Principal District & Sessions Judge. If
the exemption is required on urgent basis. intimation to that effect may be sent to the Academy
through c-mail. followed by a fonnal application duly forwarded by the conccmcd Ld. Principal
District 84 Scsfiiolts Judge.

The nominated Judicial Oflicers may kindly be advised not to list any judicial work on
23"‘ November. 2024. so that litigants and lawyers arc not inconvenienced. In case some
judicial work has already been listed, it may he prcponed or atljournetl accordingly, to the cxtcnt
possible.

With regards.
Yours faitltlitlly.

Qw-
(Rnjesh Kumar Singlt)

Encl. .- /is above

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
t ( ' T15 HAZARI COURT! DELHI 3 ', ~';i, -‘t

l_/“"1/(I \' I“
‘ I V . .

No._.._'__'__'_;__;.QQJJOTP/Gaz./2024 Dated, Delhi the ____ _ _ , ______
Copy forwarded for information and necessary action to :-

t; The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached
with the letter as Annexure ‘A’.

2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3. The nch In-charge, e-sewa kendra, Tis Hazari Court, Delhi.
 nch In~charge, Pool Car Section, Tis Hazri Courts, Delhi.

. The Website Committee, English/Hindi, Tis Hazari Court, Delhi. -
6. The LAYERS for uploading the same. 3

, .

I t ' ‘W <A std Nu
(Mukes timar Gupta)

Officer In~charge Judicial Branch, Central
for Principal Districtzgt Sessions Judge(HQs)

Tis Ha ‘rt Court, Delhi.
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£9 Annexure ‘A
P-

n.O

Nomination List for
Orientation Course on Different Dimensions of Cyber Crimes (Optional)

for Mixed Group of DHJS & DJS Officers
on

23"‘ November, 2024

Sl.
N0. Name ofOfficer Present Posting N0 CM.” Pfflice

___( __ 7 H District
Place of
Posting

J J J J DI-IJS J

|\)>—n

Ms.
Ms.

Renu Bhatnagar _ Principal District & Sessions Judge 1 Shahdara
Sarita Birbal _ ( Principal District& Sessions Judge ( North-East i

KKD
KKD

la) Ms. Nisha S_axena Z ll Principal Judge, Family Ceurts J Soutlr___ HSaket
-l’= Mr. Sanjay Shanna-I 7 l Principal Judge, Family Courts J 7 North-East lgicn

5 l Mr. Pawan Kr.Jain Registrar (Vigilance) DHC

G Mr. Prem7l{r.lBa(1tliwal _ 1 P1'ineipgl_Judge, Fa1nil§L(Celt1rl_;s J 7 Tflortli J W Rohini

0O-.l4 As»

Mr.
Mr.

Pankaji Gupta _ H District Judge (Commercial Court) V Sguth-West
Sanjcev Kulnar Aggarival District Judge (Cotimiereial Court) I Central

Dwark;
THC

L so Mr. Anil l_(r.Sisodia i Disttiet Judge((Con1mereial Court) 4 1 Central THC
5 Mr, Dig Vinay__Singh __(Distriet Judge (Coinmercial Court) ( 3 15 West H THC
ll Mr. A1nitKun1ar District Judge (Commercial Court). Northw Rehini
13 Mr. _\_/ikas Dhull __ DistrictJudge7(Co1ninercial Court) )1 2 i Soutl1~West \ Dwarka
I3 Mr. Aslmtosh Kumar Z District Judge (Cominereialfleurt) l West 7‘ J rue
l4 Mr. Sanja)LSharma-II District Judge (Commercial Ceurt) H 3 Sltahdara KKI)_ W

1 is) Mr. Saujay Bansal__ Z Z Z it Rouse Avenue
16 Ms.

Special Judge (PC Act) (CB1) _ Z116 _
Sunena Shanna 7 Rouse Avenue

.C1_-7' inMr.
Siiecial Judge (PC Aet)_(CBI) J20

Raj Kumar _ ASJ N5 Central J ‘rt-1c
‘l8 Mr. Rakesh Kumar-III J Speeialiludge QC Ac_t_)_(CBl) 2 pi f _ Rouse Avenue

19_ Ms. if J i Special Judge (PC_Act) (ACB) l _ __ _ _I_{q_u_se_ Avenue
go Dr.

Deepali Shanna W
__ AS] ( New Delhi _ W __1_°HC

2| Ms. Special Judge (PC Act) (CB1) 22 _ __ Rouse Avenue
.22 ‘(M l'. VinaySing1ial

IIardce;:LKaur _ Z
Neelofer Abida Pervecn i ____ ___ _

District Judge _ 9 Central TIIC
23” Ms. Shahdara (Savitri 7 __Ju_dge, Faniily Court W 72 fI’<lI<~i>W
24 Mr. Amitabh Rawat Special Judge (PC Act) (CBI) l4 Rouse Aveuuc_

>25 M1; (23!Jitendra Singh Sieeeial Judge (PC) Q21) (CB1) Rouse Avenue
26
27 ’Mr

Mr. Rajinder Kumar W
Kvmm" 191511....

‘ i -West lASJ ( = 5 l\lOl'll'1
7 ShahdaraA3! -

Rohini
KKD

28 Mr Sachin Jain ASJ (POCSO) _ Z W West H ii (TI-IC
Mr IQGajenclc;' Singh Nagar ASJ (SC-RC) East *_ KKDQ 29

so MS ,_-NitiPl1u1ela "W ASJ(SC-POCSO) in §Iial1dara (_ _ KKD
‘31 Mr IQVishal Pa_h_uja 7 ASJ (FTC) H _ South l Saket

32 Ms Majn.1riSingl1 _ J CP0 MACT f 121151") KKDJ
'Mr Muneesli /_\SJ (POCSO) Z l Central 'l'l-1C32>

34 i Mr Saehiu Gupta H PO MACT ( _”__ 3 _ West W THC
.35 Wis Priy_ankaB11agat W _ _ _ HA§_.[ (SC)-RC) Central THC
36 Ms Sl1iIpiM7.Iain W i ‘ _7_(_”_1§QJ W 5 South-Westm Dwarka
37 MrQ Saudeep Kt1r_ninjSl1arma (_ ADJ Central if ( , _ ,_'l'l~lC
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st. \
7N0. Name of Officer Present Posting ‘ Civil! Police Place of.No . . .7 7 District Posting 7‘ as , Ms Riya Gllhfl Judge, Family Court 77 3 )7 Sltahdara KKD39 Ms. Shivani Chauhan ASJ (FTSC) (POCSO) South-East 7‘ Saket_40 \ Mr Dalwinder Singh ASJ (l"'l‘$C) (POCSO} J t ct-ritrst 'rttc\74l Mr Ajay Nagar 7 Il ASJ irrsci (POCSO) l\'0l'ill (*7 ROhil‘li42 ‘Ms Sonarn Singh-I 7 0

J ms
743_| Mr Vaibhav Meltta cm )7 _Nortl1-East KKD J1 7M3 Swati Sharma CJM ' i‘ Sllahdara t<.t<1)45 Ms. Ruby Neeraj Kumar CJM J 7 7North H7 lRohini J46 .\ Mr. Deepak Kumar-ll 7 CJM

Reuse Avenue47 Mr Deepak Vats 7 ACJM7 liisrtti-wsst 7 RohiniI‘ Robinjeet Singli Deputy Registrar (CFC) T DI-IC ]‘
77748 7i77l\/I

t 4'9 V Gila 7 7 (7 JM First Class (Milltila COLIrt) \4‘ ceritrst THC50»"Mr. RupinderSingl17Dhiman 77 ARC 77l77 Central 7‘ J THC A i
‘St (Ms Shilpi Sing]: 7i7i_7 7 ACJ-cum-CCJ-ARC i‘ l 7S0l1il1 Saket 1
i 52’ J/Is. Apoorva Rana 7 JM First Class (Mahila Court)

U-I South-West Dwarka53 Ms. Arttshi Parwal JM First Class (NI Act) Digital Court East i‘ KJLD l54 it Ms. lslta Singh J A L 7 JM First Class
bah) New Delhi PIIC755 Ms. Ritika Kansal J7M First Class (Mahila Court)
l\-> (7 tstist t<t<o56 ‘Mr Dcvanshu Sajlanl )7 7 JM First Class West-.l ‘ THC ‘i57 iMr. Vikas Madaan Civil Judge 7
,_.7. 7 West rt-tc Asit:Ms. Nidlii Bala J JM First Class (Maliila Court)

U) Sltahdara KKDJ59 ‘,Ms. Chhavi Bansal 7 JM First Class "
.—. |_.)7 7 77 South-East Sakct if60' Ms. Ditrya Gupta 7 Civil Judge 7

7DO Central J THC6| Ms. Ebbani Aggarwal J M First Class J
L4-J North-West ‘*7 Rohini i‘‘621Ms. stiiktis ctistist JM First Class (Mahila Court) South K|_. Saketl 7763.Ms. Stll'lJl1i J JM First Class (Maltila csttrt) Sottth-West Dwarka647 7Mr. Abhinav Ahlawat JM First Class

\Dl\J)7 77Soutl1-West Dwarka65 77 Ms. Vaisl1aliSingh J JM First Class (Mahiia Court)
LI! South-West J Dwarka A7 66 Ms. Deeksha Setlti 7 7 J JM First Class 7‘ 7S0ut7h-West iDO Dwarka ii or Ms. Aishwarya Sharma JM First Class (Mahila Court) )7 North-West ] J Rotiirii Ti‘i 678,J_l\/Ir. Pankaj Rai 7 7 17M First Class 7lr_ North-East Z __..,7ge67‘7Mr. Kapil Gupta 7 Civil Judge 7 i 6 Central i rt-tc 7 ‘L707 Mr. Dev Sarolia 7 JM First Class 7 l West A l"rttc i(7771 ‘Mr. Shubham Devadiya Secretary, DLSA i North-East 7

772 Ms. KritikaJain 7 JM First Class 77 3 \ South-West Dwarka 773 Mr.
t l

Milan Goel Additiotial Coordinator, Delhi
International Arbitration Centre DHC

/
7/

74' Mr. Apoorv Gupta Spl. Railway Magistrate
l

Central Old Delhi
Railway Station75 Ms. Neha Kheria JM First Class A Ix)A North (7 Rohini 7 i‘ 76 Ms. Divya Yadav 7 7 li _ 7 JM First Class 7 J’:- South-Wcsl Z Dwarka7 t\/Is. Yaslideep Chahal JM First Class 1 .‘ New Delhi PHC J

‘Z7
\ 73 Mr. Sarthak Panwar JM First Class .‘ *5 JNorth Rohini iM}. /‘wad Sehrawat JM First Class to i‘ South-East Sakctti 79 ii
80 l\/ll’. Ravi I JM First Class l New Delhi PI-IC _Msfls:-J Sccrtia Mcerta JM First Class(NI Act) nigitsi court” 4 sstitti-west i‘ Dwarka


